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Petition(s) for Special Leave to Appeal (G vil) No.7367/2000
(From the judgenent and order dated 07/10/1999 in CMAP 59/93
of The HI GH COURT OF JUDI CATURE AT ALLAHABAD)
H MVAT SI NGH AND ORS. Petitioner (s)
VERSUS

I.C.1. INDIA LTD. & ORS. Respondent (s)
(Wth prayer for interimrelief and office report)

Date : 05/10/2001 This Petition was <called on for hearing today.

CORAM :
HON BLE MR. JUSTI CE S. P. BHARUCHA
HON BLE MR, JUSTI CE Y. K. SABHARWAL
For Petitioner (s) M. B.L. Yadav, Adv.

M. P.K. Jain, Adv.

For Respondent (s)
No. 1:

Raj Birbal, Sr.Adv.
U A Rana, Ms. Shalini Mttal, Advs.
Ms Gagrat & Co., Advs.

o 5%

Arohi Bhal l a, Adv.

Ajay K. Agrawal ., Adv.

C. Siddharth, M .Devvrat Tiwari, Advs.
For Res. No. 2: R K. Jain, Sr.Adv.

Jagjit Singh Chabbra, Adv.
Raj shr ee Bhat nagar, Adv.
Saneer Nanda, Adv.

R S. Suri, Adv.
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UPON hearing counsel the Court nade the foll ow ng

ORDER
T b To...... To...... To...... To...... B J
SP2
Leave granted.
. SP1
(N. Annapur na) (Shel l'y Sengupt a)
Annapur na) (Shel l'y Sengupt a)

Court Master Court Master



